(b) to (d) Government of India does not give any subsidy to any, resident or nor resident
Indian, pilgrims participating in the Kailash Mansarovar Yatra. However, dishursements at the rate
of Rs. 3250/ - per pilgrim are made to Kumaon Mandal vikas Mandal (KMVN), a Government of
Uttarakhand Authority, for providing logistical support to the pilgrims. There is no VIP or other
quota in Kailash Mansarovar Yatra. The Yatris are chosen by a computerized draw of lots to

ensure transparency of selection.
Dual passport for girls married to NRIs

345. SHRI NAND KUMAR SAl: Will the Minister of EXTERNAL AFFAIRS be pleased to

state:

(a) whether Government has introduced a dual passport system for gifls married to
NRIs;

(b) ifso, the details in this regard;
(c) the objectives for introduction of dual passport system for married girls only;

(d) whether Government has obtained the views of various stake holders in this

regard;

(e) if so, the details in this regard and the action taken on the views received by

Government in this regard; and

(f) the extent to which the objectives have so far been achieved after the introduction of

said system ?

THE MINISTER OF STATE N THE MINISTRY OF EXTERNAL AFFAIRS
(SHRIE. AHAMED): (a) No.

(b) to (1) Does not arise.
Expansion of UNSC
346. SHRIN.K. SINGH : Will the Minister of EXTERNAL AFFAIRS be pleased to state:

(a) the steps taken as well as proposed to be taken to expedite expansion of the United
Nations Security Council (UNSC) to include India;

(b) whether atime-line has been set for the motion to be introduced at the United Nations;

and
(c) whether India is formally backing South Africa for permanent membership as well?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL  AFFAIRS
(SHRIE. AHAMED): (a)  India actlively continues its efforts for expansion of the UN Security

Council. The Government has also made it known that India has all the credentials required to be
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a permanent member of an expanded United Nations Security Council. To this end, India remains
engaged bilaterally with other UN Member States as well as within the G-4 (India, Brazil, Germany
and Japan). In inter-governmental negotiations in the United Nations General Assembly, India,
along with like-minded countries, has called for expansion of the Security Council in both

permanent and non-permanent categories.

(b) The G-4Foreign Ministers in a meeting in New York on 23 September, 2011 reaffirmed
their full support to the intergovernmental negotiations on reform and expansion of the UN
Security Council and expressed their determination to work in close cooperation with other
Member States in a spirit of flexibility and press ahead with all the necessary steps to achieve a
concrete outcome in the current session of the UN General Assembly. However, no time-line has

been set up for a motion to be introduced at the United Nations.

(c) At the conclusion of the Fifth IBSA Summit meeting between the leaders of India, Brazil
and South Africain Tshwane, South Africa on 18 October, 2011, a joint declaration was issued in
which the IBSA countries declared support for each others’ aspirations for permanent seats in a

reformed United Nations Security Council.
Kashmiris in reserve for war against India

347. SHRI T.M. SELVAGANAPATHI: Will the Minister of EXTERNAL AFFAIRS be pleased to

state:

(a) whether it is a fact that Pakistan has 14,000 Kashmiris in reserve for war against India as

per media reports;

(b) whether itis also a fact that Pakistan military and intelligence have not abandoned its

policy of supporting militant groups as tools in dispute with India over Kashmir; and
(c) ifso, the details thereof 7

THE MINISTER OF STATE 1IN THE MINISTRY OF EXTERNAL AFFAIRS
(SHRI E. AHAMED): (&) Government has seen media reports quoting an unidentified
militant commander that Pakistan has 12000 to 14000 fully trained Kashmiri fighters scattered
throughout various camps in Pakistan, and is holding them in reserve to use if needed in a war

against India.

(b) and (c) Terrorism emanating from territory under Pakistan's control remains
a core concern for us. This is precisely why India has sought a firm and abiding
commitment from Pakistan that it will not allows tertitory under its control to be used for aiding and

abetting of terrorist activity against India and for providing sanctuary to such terrorist groups.

58



